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The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) A cut of 50 per cent on supply of
power to industrial consumers and
commercial establishments and 25 per
cent on domestic coisumers was im-
posed from 1llth Decembre, 1865. No
power cut has been imposed on agri-
culturists, and certain other essential
Industries and undertakings have also
been exempted from this power cut.

(b) All industries, except Defence
service establishments, printing
presses engaged in printing daily
newpsapers, petrol pumps and petrol
storage installations and ice and cold
storage plants are affected by this
cut.

(c) The power cut is likely to have
resulted in some unemployment; the
details are not readily available.

(d) The first unit (18 MW) of the
Sholayar Project and two units (50
MW each) at the Sabarigiri Station
are expected to be commissiomed by

March, 1968. This will case the
power shortage to a large extent.
Besides, with a view to provide

thermal backing to the hydro-electric
capacity of the State, a scheme for
establishing a thermal plant at Cochin
is also under consideration.

Sea Eroslon on West Coast

268. Shri Karni Singhji: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that Ameri-
can experts have given suggestions to
defend against the evils of sea ero-
sion which is threatening the west
coast of India;

(b) it so, the details thereof; and

(¢) the extent to which the recom-
mendations will be implemented im-
mediately?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) The two American experts whose
gervices were obtained by the Gov-
ernment of India, have studied the
problem of sea erosion in Kerala and
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at Versova Beach in Maharashtra and
have offered certain suggestions to
tackle it.

(b) The important recommendations
made by the experts are given in
the statement laid on the Table of

the House. [Placed in Library.
See No. LT-5481/63].
(c) The Government of Kerala

have initiated action for collection of
necessary data as recommended by
the Experts and for procurement of
necessary equipment etc. Construc-
tion of groynes has been discontinued
till complete studies of their effects
on the down-drift sites are made. An
experiment on beach nourishment has
also been carried out.

The recommendations made by the
American expert regarding Versova
Beach erosion are being considered
by the Government of Maharashtra.

Energisation of Quilandy-Korapuzha
Line

269. Shri A, V. Raghavan: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the energisation of the
Quilandy-Korapuzha line in the Cali-
cut district of Kerala has been de-
layed for want of approval from the
Power and Telecommunication co-
ordinating Committee at Jabbalpore;

(b) if so, the steps taken to expe-
dite the sanction; and

(c) how long the matter has been
pending with the committeer

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) to (c). In July, 1963, the Kerala
State Electricity Board approached
the Power Telecommunications Co-
ordinating Committee for the appro-
val of the proposed QUILANDY-
KORAPUZHA 11 kV line. Pending
the approval of the Power Telecom-
munications Co-ordinating Commit-
tee, the Kerala State Electricity
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Board took up its construction and
completed the work. After obtaining
further technical information, the
Power Telecommunications Co-
ordinating Committee accorded its
provisional approval for the cnergisa-
tion of the linc. The final approval of
the Committee will be issued on re-
cepit o' some further technical data
from the Kerala State Electricity
Board.

Expenditure on Indo-Pakistan War

270. Shri Badshah Gupta: Will the
Minister of Finance he pleased to
state the total expenditure incurred

by Government in the last Indo-
Pakistan conflict?
The Minister ‘of Finance (Shri

8achindra Chaudhuri): It is difficult
to compute the tota]l expenditure in=-
curred hy the Government in the
last Indo-Pak conflict. Even if it were
possible to do, it would not be in
public interest to divulge it.

Housing Loans given by LI1O.

271, Shri V. V. Thevar: Will the
Minister of Finance be pleased to
state;

(a) whether the Life Insurance Cor-
poration of India gives loans to the
policy ho'ders and State Housing
Boards;

¢(b) whether there is any difference
n the rate of interest;

(¢) if so, the difference with the
geasons therefor; and

(d) whether there is any proposal
%0 equalise the rate of interest to
policy-holders to that given to the
State Housing Boards?

The Minister of Finance (Shri
8achindra Chaudhuri); (a) The Life
Insurance Corporation of India gives
loans under the ‘Own Your Home’
Bcheme to policy holders for con-
struction or extension of houses and
purchase of rccently constructed
houses. No loang are being given
to State Housing Boards by the Cor-
poration.
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(b) to (d). Do not arise.
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